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(b) if so, what are the main points
in the report; and

(c) the reaction of Government
thereon?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) Yes, Sir.

(b) The report is purported to high-
light the allegations made in certain
newspapers that the World Bank is
blocking or sabotaging the grains trade
take over by Government,

(c) Government have already denied
these allegations,

Unemployment situation among
Doctors

876. SHRI C. K. CHANDRAPPAN:
Will the Minister of HEALTH AND
FAMILY PLANNING be pleased to
state:

(a) whether there is a glut of
doctors in India which creates unem-
ployment situation among the doctors;

(b) the ratio of doctors with our
population; and

(c) what is the same ratio of doctors
to population in US.A, USSR, UK,
France and Federal Republ.lc of
Germany? .

THE MINISTER OF HEALTH
AND FAMILY PLANNING (SHRI
R. K. KHADILKAR): (a) There is no
glut of doctors in India which creates
un-employment situation among the
doctors. There is overall shortage of
doctors in the country particularly in
rura] areas,

1b) and (c). A statement contain-
ing the information is enclosed.

106
Statement
Sl.  Name of the  Year Doctor-1
No. country Population
Ratio
1. U.S.A. * 1969 1: 640
2. U.S.S.R. 1970 I3 420
3. U. K. 1970 1: 820
4. France 1970 1: 750
5. Federal Republic
. of Germany 1970 . 1: 580
* 6. India 1970-71  1: 4730*

*This is not a correct indication about
availability of doctors to the population as
there is an imbalance in the doctor populauon
ratio between urban and rural are

Demand from Kerala for fixation of
Levy Prices for Sugar and separate
Sugar Zone in Kerala

877. SHRI C. K. CHANDRAPPAN:
Will the Minister of AGRICULTURE
be pleased to state:

(a) whether Government have
received representations from Kerala
demanding fixation of levy prices for
sugar and also for a separate sugar
zone for Kerala;

(b) if so, the main contents there-
of; and

(c) the decision taken thereon?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(PROF. SHER SINGH): (a) and (b).
Yes, Sir, asking for a higher ex-factory
price for the 1972-73 production of

‘sugar in Kerala mills and for the

creation of a separate sugar pricing
zone for Kerala,

(¢) The ex-factory prices of levy
sugar for the combined zone of Kerala,
West Bengal, Orissa and Assam for
1972-73 production were provisionally
determined within the framework
suggested by the Tariff Commission
in its earlier report of 1969 after
allowing for known escalations in the
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manufacturing cost, including increase
in the cost of sugarcane, higher bonus
and increase in the bank lending rate
etc. The Tariff Commission has
recently submitted an interim report
on cost structure of the sugar industry
and it is under examination, The
request will be reviewed in the light
of the decisions taken thereon.
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Agricultural Projects refinanced by
International Development Association
through Agricultura] Refinance
Corporation

879. SHRI K. BALADHANDAYU-
THAM: Will the Minister of AGRI-
CULTURE be pleased to state:

(a) the agricultural projects in
India which are being refinanced by
the International Development Asso-
ciation through the Agricultural Re-
finance Corporation;

(b) the total assistance sanctioned
by the International Development
Association for these projects;

(c) the conditions attached to this
assistance; and

(d) how much of the sanctioned
assistance hag been gdisbursed so far?





